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RESERVATION OF POSTS IN

CENTRAL GOVERNMENT SER-

VICES (FOR BACKWARD CI AS-
SES) BILL*

MR. CHAIRMAN: Now, we will
take up Item No. 20—Shri R. P.
Yadav’s Bill.
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MR. CHAIRMAN: Mr. Yadav,
you may continue next time. We
shall now take up Half-an-Hcur dis-
cussion.

17.30 hrs.
HALF-AN-HOUR DISCUSSION
STATES’ VIEWS ON RECOM-

MENDATIONS OF RAJADHAK-
SHA COMMITTEE ON POWER

SHRI B. V. DESAI (Raichur): Mr.
Chairman, Sir, I raise a Half-an-
Hour discussion on the Unstarred
Question dated 18-8-1981 on the re-
commendations of the Rajadhyaksha
Committee on Power. The question
was very simple I tried to elicit some
answers from the hon. Member Pro-
bablv thinking that it is an un-starred
question and rather he did not have
the requisite information regarding
that, he did not comply with that.
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In fact the RajadhyiaJesha Com-
mittee Report on Power is a volu-
minous report. They have taken
so much of pain. One important
thing I would like to mention here is,
it is exactly one year that the Com-
mittee presented its report to the
Government. The report was pre-
sented on 4th September 1980 to the
Government. Fortunately, exactly
to-day as I am standing here, it is
one year past. During this long
period of one yerar our active Gov-
ernment has been unable to elicit
favourable opinion from different
States. ~ Power is in concurrent list.
States h<ave to be taken into consi-
deration and their favourable opinion,
has to be sought. But nonetheless
it is a subject, it is an item which is
of vital concern for the entire nation.

The Committee was appointed
long back. They have made ser-
ious efforts to give its very  com-
prehensive recommendations by
going into all the details of power so
far as our country is concerned. So,
as per his reply they have made some
efforts to convene meetings of the
different States, Power Ministers and
Advisory or Consultative Committees
and all that. But nonetheless still
they have not come to any point al-
though it is one year past.

Recommendations are so compre-
hensive that Government need not
hesitate to take action from any point.
They can start right now amjl they
have given report wherein they have
taken a long range point of view—say

by the turn of century.  They have
divided energy into Commercial
and non-commercial.  They have

given the details and all that—"how the
consumption pattern has developed.
In this connection I would like to
just read a few sentences regarding
commercial and non-commer(Si5
energy and how the pattern of con-
sumption has changed in our country:

- “Looking back over the past iS
years some important trends in the
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lenergy mix must be noted. The
'‘ccHisumption of commercial ener-
i gy it consists of power, coal and
oU, has grown much faster thaa
the non-Commercial energy as
wood, animal dunjg etc., a large
proportion of which has fallen
from 68 in 1953-54 to 44 per cent
in 1975-76. Again within the
commercial energy sector, the con-
sumption of power has grown much
faster than coal and petroleum as
direct energy source for the econo-
my and its contribution to the
total energy consumption has in-
creased from 13 per cent in 1953-
54 to 29 f)er cent in 1978-79.”

This commercial energy or the direct
energy  electric power, again it can
be taken from renewable and non-
renewable sectors. But one* thing
is very clear—"that unless we take per-
spective of a long range duration, I
do not think we are going to solvei
our problem. In the same way
what they have suggested is— they
have a perspective planning. They
have made some calculations for the
turn of the century.  We require a
huge generation capacity to be put
into action in our country. That
> also they have given very exhaustive
/Government ought to have taken
some stef)s within this one  year.
Twenty years means— 1981 is already
getting over. 1 feel with this way
of thinking Government is not that
serious—"o take a longer range—so
far power generation is concerned.
The requirement of power in our.
country by the turn of the century
has also been given and that is fan-
tastic- So, unless we make special
efforts, we will not be able to solve
our problem.

For that purpose, I would like to
~just read' a few sentences regarding
the country’s needs by the turn of
the century because energy, irriga-
tion and these things have to be tack-
led on a long-range basis and the(
perspective should be at least 10-"20
years.  This Committee has done a
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very exhaustive work on this matter.
I quote:

“It has been estimated that by
the turn of the century, the couii-
try would require a minimum of
400 TWH and possibly 470 TWH
of energy in the form of power
as compared to the ccxisumotion
of 84 TWH in 1978-79, almost a
five-fold increase. This would
require an increase in installed

capacity of nearly 110,000 MW in
the next 20 years implying an ad-
dition to capacity averaging over
5000 MW a year.”

Every year, to increase 5000 MW
is not a joke, is not that easy, unless
the Government takes it up very
seriously.  From the way the power
problem is tackled by the Govern-
ment, [ feel a little bit pessimistic.

Of course, regarding the genera-
tion of energy, this country is  not
endowed with equal distribution of
sources of energy. There also, they
have given suggestions and the basic
postulate which we have to take is
the availability of resources, region-
wise, so that we may adopt  some
methods of energy generation where
raw material and resources are availa-
ble.

For this reason, I would like to
quote regarding regional distribution
of physical resources for power gen-
eration. They have taken into ac-
count different regions and each
region is endowed with certain types
of energy resources which may be
very usefully made use of. A parti-
cular type of energy generation may
be taken care of in a particular re-
gion. I quote:

“To elaborate, the Eastern Re-
gion has nearly 73 per cent of
the total coal reserves available in
the country....”

Coal is a source of energy for ther-
mal power stations.  So; where 73
per cent of coal is available, there
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should be super thermal power sta-

tions. Further, I quote:
“.... while the Westein Region
has 19.5 per cent, the Southern

region only 7.5 per cent and the
Northern Region nil. Similarly,
nearly 37 per cent of the hydro-
electric potential in terms of en-
ergy, according to the reassessment
carricd out in 1978 by an expert
group of the CEA lies in thei
Northern Region and about 27 per
cent in the North-Eastern Region
with the Eastern, Western and
Southern Regions having 9.5 per
cent, 9.5 per cent and 17.2 per
cent of the potential respectively.”

Hydcl generation and thermal gen-
eration are the main sources and
where these two resources are not

there, we can fall back upon nuclear
generation, nuclear power plants.
From that point of view. Southern
mRegion requires a nuclear power
pbnt.

The other day when we were dis-
cussing about some question put by
my hon. friend, Shri Poojary, the
hon. Minister was good enough to
announce that there was a proposal
ol the Southern Region. Anyway,
wherever these two sources of re-
sources are not there, nuclear power
generation can be started although it
is a little bit costly.

In this connecition, I would lilce
to mention that in the long run what
they have suggested is, unless  the
Centre comes forward with a little
bit erf more aggressive type of work
and try to take initiative in power
generating and controlling it, it is
not going to solve the problem. When
we take up resources region-wise,
there is so much of dis*writy and, if
we take up State-wise, it is still worse.
Therefore, power ceneration, control
and distribution cannot be taken up
State-wise and we cannot solve the
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problem. The basic thing is that
we take up region-wise. Power
generation, control and distrlbutioa
system should be taken up regiott*
wise. There should be a national
grid and all other things.

From this point of view, they have
suggested that at least by the turn of
the century, 45 per cent of power
generation in this country should be
controlled by the Centr® Govern-
ment so that tl"ey should have an
effective say in the distribution and
in some States, when there is a defi-
ciency, they should come forward in
that regard.

I do not want to take much time.
But 1 would like the Hon. Minister
to answer my question regarding
what effective steps tlrc Central Gov-
ernmer\t is going to take.

I am reminded of one Call Atten-
tion on the Floods and Drouglits- 1
just suggested that from a long-range
point of view, to off-set both these
calamities in our country, we should
think Of longer perspective, as sug-
gested by some of the companies like
the Dastur and Co. Our Hon. K. L-
Rao, who was the Minister had sug-
gested the Ganga-Kaveri link. Like-
wise, Dastur suggested Garland
Canal. I just suggest that these are
the things on which they have got a
longer perspective and we should
think of starting these things right
from today. But, unfortunately, it
was not taken seriously end the Hon.
Agriculture Minister had put me an-
other question.

MR. CHAIRMAN: I think your
main thrust has to be “What the
Union Government should do in the
face of many of the State Govern-
ments keeping mum and not reply-
ing to this Governments letters and
reminders”. That should be the maia
idea.

SHRI B. V. DESAIL: I am just
coming to that. The Raven question
has to be settled. Likewise, States
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should be made to imderstaad that it
is in their own interest that this should
be taken care of by the Centre be-
cause resources are not there. The
financial constraints are there with
the States. But, if they are made to
understand that it is in their own In-
terest, definitely they will come round
and, with the majority of States with
our own Government, I think that it
will not be difficult for the Hon. Min-
ister to get them round and see that
a start is made from the larger pers-
pective. Therefore, I would like to
know what action the Hon. Minister
is going to take. He has to see that
the States are convinced regarding
this aspect, that is, the longer pers-
pective and short-term items. 1 tell
the Hon. Minister that as per the re-
port in the Press, the Prime Minister
has also intervened in this, I do not
know how far it is correct. I would
like to elicit the information from
the Hon. Minister in this regard
also.

MR. CHAIRMAN: 1 think that
the Minister has come prepared.

SHRI B. V. DESAI: Yes, he has
come prepared, 1 should say that.
Th” k you.

THE MINISTER OF STATE IN
THE MINISTRY OF ENERGY
(SHRF VIKRAM MAHAJAN): The
Hon. Member has made many vahi-
able suggestions. As you are aware,
the present Government has been
making a massive effort to raise
power generation in the country. The
other day when I was answering a
Call Attention here, I had given cer-
tain figures which I would like to
repeat that the power generation in
the last one year has tremeodotisly
gone up and there is a Hiarked im-
provement ia the power gmeration.
Now, for example, from October,
19®Q to March, t981, the tiicrease
has been to the ext” of 13 per cent
over ccwBparative figure cf 1979-80.
Similarly, m ApriHnly, 1981. the
itacrease has as hii® as 17 per
C£tit ais epmpared to Apm4uly, 1900»

1903 (SAKA)
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and out of which 21 per cent has
been thermal generation which is a
great achievement and it has been
possible because the present Govern-
ment has been taking steps to raise
the generation. We are talking short-
term and long-term steps. The short-
term steps are that we are trying to
improve the existing power stations.
We are sending our engineers to each
power house in the country owned by
the States; they check up their prob-
lems, find solutions and give us the
reports. Since October, 1980, more
than 30 power stations in the coun-
try have been inspected and reports
have been given; we have also sug-
gested the remedies- This is one of
the reasons why power generation
has gone up in the last one year.

In the long-term, we are adding
about 20-000 megawatts— 19,666
megawatts—of power within the Sixth
iPlan itself. This, we hope, will match
the demand, what is required in the
country. This is the long term pers-
pective. Similarly, we are drawing up
plans “or the Seventh Plan and we
are sanctioning schemes. Our assess-
ment is that, as the hon. Member has
said, by the turn of the Century, we
will have a lakh and odd megawatts
—three times the existing capacity.
We are drawing up plans accordingly
and we hope that we will be able to
match the requirements of the coun-

try.

The hon. Member specifically re-
ferred to the Rajadhyaksha Com-
mittee’s recommen”tions. [ would
like to mention that whatever infor-
mation we had was given earlier lo
onr r*ly to the question; no effort
was made to avoid giving any an&were
which were available with os. Certain
recommendalioM rdate’to the Statens
and certain recoiBmendalioas relate
to the Cfentral Goverament. So far as
the recMomendations relating to the
Central Government are concerned,
we liave been taking action; in fact,
action has started on the main points.
I would like to mention this; for

the policy of additional role
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of the Centre in power generation.
Taking that recommendation of the
Rajadhyaksha Conmiittee' into ac-
count, we have started construction
of super thermal power stations at
sthe pithead. At present we are con-
structing four of them in each region
m—"inthe Northern region, Singrauli;
in the Eastern region, Parakka; in the
Central and Western regions, Obra in
the Soisthem region, Ramagundam;
and in Neyyeli in Tamil Nadu, we are
doubling its capacity. These super
thermal power stations will transmit
power to their own regions. The
original concept was that each State
will be self-sufficient. But we have
found that it is difficult to transport
cool. That is why, we have initiated
this policy of construction of sup”r
power thermal sitations at the pit-
heads. They will transmit power to
their regions- That is the purpose.
We are constructing hydro stations in
the Central sector in different parts
of the country. The power will be
itransmitted from these stations to the
deficit States. So, the purpose is that
the Centre will play a greater role in
power generation, supplementing the
efforts of the State Governments.
This is how we intend meeting the
requirements of the country. With
passage of time, more and more Cen-
tral role will be there in the genera-
tion of power. There is a massive
effort. 1 hope that, after some
time, this particular aspect, the Cen-
tral role in power generation, will
assume a major part; if not 45 per
cent, near about that we will be able
to achieve. This is our assessment.
For example, in the Sixth Plan, as I
have mentioned, we will be adding
about 20,000 megawatts; in the
Seventh Plan we hope to add about
28,000 megawatts; in the next Plan,
another 30,000 megawatts; like that,
we hope to achieve a lakh mega-
watts by the tuim of the Century.

So far as the nuclear stations.arc
concerned, I have given an answer
earlier that we are constructing a
nuclear station in the southern zone,

in Kal'pakkam, and we hope that
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fkywer will start flowing from that
before this Plan ends. Similarly, we
would like to mention that we are
trying to have a national grid so that
power from surplus States is transmit-
ted to the deficit States. That is our
objective, but here we need some
support from the State Governments.
As 1 said earlier, in the different
conferences which we have had in the
different regions, we have speciiBcally
mentioned about the Rajadhyaksha
Committee report and in fact this was
one of the main points in different
regional committees which we have ..
had and the States have not come forth
with views as to what they would
like to do. As you are aware, elec-
tricity is on the Concurrent List and
I have mentioned earlier, part of the
recommendations deal with the Cen-
tral Government and part with the
State Governments.

So far as the recommendations
which deal with the Central Govern-
ment are concerned, I would like to
just mention them in a summary man-
ner. One major recommendation
deals with the power generation for
private utilisation. What is the policy?
That policy is the same which we
were following before. That is on a
selective basis we will give captive
units. Second is regarding organisa-
tion and management and role of the
Central Government and regional
stations and so forth. Now, we are
considering it and we are developing
this. It involves a lot of financial re-
sources. At present we are pursuing
this line. Then with regard to nuclear
power, this is basically concerned
with the Atomic Energy Commission.
We have asked them to send their
comments.

Then restructuring of State Elec-
tricity Boards—this concerns the
That policy is the same which we
States and we have asked for their
comments. Tlien Rural Co-operatives
and their functionine and so forth.
I only said the Rural Electricity
Corporation which is under the Min-
istry of Energy is encouracini? it and
already we have sanctioned 22
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sdiemes. Out of the 22, 6 have al-
ready-started functioning.

Thra the question deals with
staffing of Regional Electricity Boards
and CEA, fifiing up of posts, selec-
tion methods and  Chairman—what
should be their role, bow they should
be selected and an all India service of
Power Engineers, common entrance
examination for the engineers and so
On and so forth. In these things the
States have also to co-operate and
we have sent them the report and
asked for their comments. Some have
asked for more time and none so far
has, to our knowledge, given us a
compleite picture of their views on
thses various aspects....

MR. \yCHAIRMAN; Mr. Minister,
why don’t you try to hold a confe-
rence of Energy Ministers?

SHRI VIKRAM MAHAJAN: I
am”™'coming to that. As I said v/e have
held in diflfercnt regions—that is in
the western region, northern region,
eastern region and southern region—
these meetings regarding the Raj-
adhyaksha Committee report and in
these conferences the States wanted

—more time to study them and we have
given them time and the Minister
stated the other day that he is calling
another conference of the State Min-
isters for Power to get their final
views so that we can take a decision.

SHRI, B. V. DESAI; Not a single
State has given?

SHRI VIKRAM MAHAIJAN; On
the major recommendations. But on
some minor things they are willing.
Major recommendations deal with
tl® restructuring of the State Heo-
tricity Boards the question cf com-

P»mon grid, the question of ownership
of hieh voltage transmission lines,
the Central Government for more
optimum utilisation of the power
structure, then the role of the Cen-
tral -Government in the region and
the investmem of the Central Govem-
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ment and their ’financial assistance
which they require and how far we
can carry it out, captive generation
and whether it should be incorporat-
ed in certain plants and on all these,
they have to send their views- Then
also on how the inter-State water
problems can be sorted out, the time
limit, then the financial management
and all that. For this purpose, we
have called a meeting of the State
Electricity Boards’ Ch."lirmen and the
Finance Minister presided and the
States have still to give us their views
in wriiting. We have told them to
give us their views on this particular
subject also, that is, tariff and the
financial management’ by the Elec-
tricity Boards. On the question of
operation of the regional electricity
Boards, some States do not have
Electricity Boards as such; they are
run departmentally. We have sug-
gested to them not to run departmen-
tally. They also should have inde-
pendent boards.

Then we have asked for the views
on the number of M<;mbers and how
their selection should, take place for
the Electricity Boards. The question
has also been put to them on the
separation of generation from the
distribution.

There are about 30 to 35 odd re-
commendations which are of sub-
stractive nature on >vhich we have
asked them to give tlieir views. They
want some more tijrie. Some orally
said that they might not agree. At
present the position is as Thave stated
earlier. They will be consulted. The
recent conference was held during the
last Parliament session. And during
this session also, we are likely to have
a meeting very soon on this subject.
We can have a comprehensive policy
on the recommendations made in the
Rajadhyaksha Committee's* Report.
So far as the Central sector is con-
cerned we are goinj: ahead. Some are
in the process of being implemented;
some are. being examined. Very soon,
we will take a fi“al decision in so far
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as the recommendations dealing with
the Central Government are con-
ecemed.
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Sir, yoii know very well that there
is accute power shortage in the count-
ry and .the erratic power situation in
the country has gone to the extent of
damaging our economy and it had hit
hard the industrial development, in-
dustrial progress and also the agricul-
ture progress. If I may be permitted
to submit in the year 1980-81, 20
hydel projects are held up due to
inter-State disputes.

May I know whether the Govern-
ment is thinking of coming forward
with a solution to solve these Inter-
State disputes? Secondly, 33 per cent
of the projects which were to have
been commissioned by June of this
year could not be completed. They
are still lagging behind  schedule.
These facts show that we are legging
behind in power generation. Power
situation as a whole is not satisfacto-
ry. May I know from the Minister
whether the power situation in the
country is satisfactory or not? When
are we going to meet our require-
ments? Within what period? Sir, you
know that the Working Group on
National Energy Policy submitted a
report in the year 1979. The Rajadya-
ksha Committee submitted its report
on 4th of September 1980. Even then
the Minister has not come before
{Parliament with any White Paper on
National Energy Policy. May I know
whether it is a fact or not ih-at the
Estimates Committee recommended,
that your Ministry should come up
with a White Paper on National Ener-
gy Policy? I may be permitted to sub-
mit another thing. He made passing
remarks about the recommendations
of R-ajadyksha Committee. May I
know from the Minister whether the
Government has accepted a profKSsai
that power projects should be planned
rwi the basis of a perspective plan of
15 to 20 years because these power
proiects take very long gestation pe-
riod? The present situation of having
5 year planning is not suitable for the
power sector. So, may I know whether
Ae Mmlster is going to decide soon
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about the pasttem of pianning to
followed for' these power projects
May I know from the Minister another
aspwt regarding the Central Govern-
ment’s share in the power generatioi-
and also to tell ug as to what «tep&
ere being (taken by the Ontral Gov-
ernment for power generation? May I
know whether the Government has
examined the question of transfer of
the subject of ‘Power’ from Concur-
rent to the Central List, because he
made some passing remarks about
this point? Is the Government going
to come up with any Constitutional
Amendment so far as aspect is con-""
cemed?

Now, coming to the captive power
plants, is the Government agreeable
to the proposal for the setting up of
these captive power plants in the
private sector? will the Government
allow these private sector people to
start their own captive power plants,
if they come up wiith such proposals,
without demanding any financial as-
sistance from public institutions? May
I know whether the Government is
going to allow the setting up of these
power plants in the cooperative
sector also subject to the condition
that these cooperative sectors should
not demand any financial assistance”
from any public institution?

MR. CHAIRMAN: According to
the rule only one question is permit-
ted. There are so many clauses.
You just put your question. You
have put forward weighty suggestions.
Let him consider them.

SHRI JANARDHANA POOJA-
RY: He went on passing memarks
about certain recommendations. We
want specific answers to our specific
questions.

SHRI VIKRAM MAHAIJAN : If
I have to reply to all these things
it will take more than 2 hours- I have
to reply within the time-limit.

MR. CHAIRMAN: yes. I agree.

SHRI VIKRAM MAHAJAN: If
he wants, I can read out the entire
thing. But it wiU take a long time.
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SHRI JANARDHANA POOJA-
Now only one question about ray
“tate. Karnat™a is facing a very se-
vere power shortage and on the
'Ipcc-asion when 1 had an opportunity
place my views about the nuclear
plant; there was a recommendation
also that these nuclear plants must be
ifdr away from the populated area and
they musit be far away from the coal
belt and hydel projects. Here, Sir, we
have got a site in Mangalore. 1 know
that is does not pertain to his Ministry,
but as Rajadhyaksha Committee also
recommended these things, I am just
~bringing ithese to his notice that we
have got a site at Mangalore. There
are two other sites selected ijy the
Committee  appointed in 1956 or
1959. Apart from those sites, whether
the Minister will be considering ihe
site at Mangalore? And here we have
got strong infrastructure Tacilities also.
Therefore, he may take this into con-
sideraition.

SHRI RAM SINGH YADAV
(Alwar); Sir, I do not wish to make
any speech. 1 wish to put questions
which have been reflected by the ans
wer of the Hon. Minister,

My first question is that is it a
Jfact that Rajadh>'a*ksha Oommiittee
suggested that out of 19. State Elec-
tricity Boards, only seven are in profit
and the rest «re in losses; and the
losses are up to the year 1978 to the
tune of Rs. 15,798 lakhs; and the
State Electricity Boards which are i«
profit are in Rajasthan, Tamilnadu,
Maharashtra, West Bengal, Gujarat,
Madhya Pradesh and Punjab; ai”
the rest of the Boards are running in
debts? We have suggested that the
Central Electricity Authority or the
Government of India should convene
a meeting of those States to find out
measures to avoid losses. Moreover,
the Venkataraman Committee had
>suggested 15 years back that the
profit should be to the tune of 9.5 per
cent on the investment. So, the State
Electricity Boards which are running
in profit are also not up to that stan-
dard. So, my question is what mea-
sures has the Government of India or
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the Ministry of Energy taken to im-
plement t1* suggestions which have
been given in this respect.

My second submission is that is it
a fact that with respect to some of
the States, the Rajadhyaksha Com-
mittee had suggested that some of the
States like Rajasthan and Haryana,
who have got no hydel potential, i.e.
the hydel projects which are genera-
ting the electricity, are not within
the control of these States? Take the
case of Rajasthan. The Ganga Sagar
is not within the control of Rajas-
than; Bhakra is not within the con-
trol of the S*ate of Rajasthan. We
are at the mercy of other States where
those projects are generating the
electricitj. Madhya Pradesh may re-
fuse 'to give quota; Bhakra may re-
fuse to give quota. And they are
doing so and the Committee has sug-
gested in its Report in Chapter I,
page 5:

“Sjates like Haryana and Raj-
asthan, for instance, have virtually
no hydel potential which means
that while the steady base loads can
be met through thermal plants,
peak demands pose problems.”

Therefore, I would like to ask, Sir,
is it a fact that in the year of 1980,
the Rajasthan State has suffered a
lot in the agricultural sector as well
as in the industrial sector, because of
the failure of this hydro-electricity,
because there was no Monsoon and
there were no rains and no water in
the Chambal? Secondly, the other
source of generation of energy in
Rajasthan is the atomic power plant
at Kota. But in respect of this, the
Committee has said, “.... the energy
generation at the latter has been be-
low expectations.” Here, ‘latter’ means
(Kota. In Chapter 4, at page 44,
while dealing with power plants, the
Committee has said:

“The operation and maintenance
standards obtaining in the Tarapur
and Rajasthan (Kota) atomic power
plants have been fairly satisfactory,
although the energy generation at
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the latter has been below expecta-
tions.”

Rawat Bhatta was interrupted 19
times. You might have read in the
papers today that both the first and
second units are out of  generation
for the last seven days.

My hon. friend Mr. Virdhi Chan-
der Jain was right that even today,
when there is ftaiiure of monsoon and
premature break in monsoon in Raj-
asthan and Haryana, agriculturists
are not getting power. Even for two
hours a day, the farmers are unable
to get power for energizing their
pump sets. So, there is no power
available in Rajasthan. “Keeping this
fact in view, will the Minister take
other remedial measures and see that
power is made available to people in
Rajasthan for industrial and other
purposes?

MR. CHAIRMAN: There should
be a limit. You have put so many
questions. Let the Minister give the
reply. The questions may be impor-
tant, but there is the time-limit. We
have already taken half an hour, plus
20 minu\‘es.

SHRI RAM SINGH YADAV;
The Rajadhyaksha Committee has
suggested that there should be a

change in the concept of Rural'Elec-
trification. The change sugg”ted by
that committee is this: that' till now,
electricity was given for diesel pump-
ing sets, but as far as rural areas arm
concerned, electricity should be avail-
able for cottage industries-and for
other domestic purposes. Has the
Ministry of Energy introduced any
sort of change in this concept aUo, so
far as rural electrification is concern-
ed?

SHRI VIKRAM MAHAJAN:
Many points have been made. I would
try to cover them. Some suggestions
have also been made.

So far as the inter-sta*e dispotes
are concerned, we have made this
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o<fer at every regional conference gf
Power Ministers: “These disputes
have been going on for a very long
time. If you allow wus to construct
power sttitions, and if you carry on
your disputes, when you settle them
you can back your shares. In the
mean time, we will be able to con-
struct the stations, and the nation
would gain.” This is the offer we
have made in all the conferences, to
the States. So far, hardly any State
has responded. The Ministry of Irri-
gation has also been making efforts

A

3

I hope that both of us at some stag" "

may be able to make a headway.

The offer has been to allow us to
construct in the central sector and
when they sdttle up their disputes each
one can buy up his own share and
whatever power is generated will be
given on an itd hoc basis and later on
they can settle it up who has got more
and who has got less. It is a very
straight offer. But, unfortunately,
hardly any State has come forth.

PROF. N. G. RANGA; You per-
suade them.

SHRI VIKRAM MAHAIJAN; I

have personally talked to many Chief ”

Ministers. 1 have also written them"
letters.
MR. CHAIRMAN: Mr. Minis-

ter, it appears that they decided not

to be persuaded. A

SHRI VIKRAM MAHAJAN: On
the national grid, I have already men- ,
tioned that we are working because

we have to have enough instruments J

so that,we can transfer power from<-
surplus- States to the deficit States, '
from ith© central power stations to
the States which actually need power.
We are keeping a.part of the power
as a reserve, which we can give to
States which at a particular point* of
time want power for, an emergency.
This aspect* i® betag" taken care of. .
From each super thermal power sta-
tion which is inm particutar regicm,
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the power has been allocated to each
of the States so that can |ive
them a supplementary help: Similar-
ly, every effort is being made to see
that the villages inhabited by weaker
sections of society are given their due
share in the form of electric lighting
and so on. We give special grant to
each State Tor lighting up Harijans
Villages and so on- In fact, our Mi-
nistry is- examining whether we can
ourselves electrify certain backward
areas, because the States are not
-oming up to that level. That is the
moint we are trying to examine.

Thirdly, so far as Rajasth®in is
concerned, 1 have mentioned earlier
also that the problem of Rajasthan
arises only when one of the atomic
station' goes out of generation. That
is the time when the real problem
arises. So long as atomic units are
giving power, the problem is margi-
nal. But we have 1%en allowing Raj-
asthan to withdraw more than their
share from Bhakra system. In fact
we have called a meeting again on
Monday to see whether we can giva'
them more power and' more water
'for their crops, if possible. This is
being examined on Monday. We have

m”called all the States— R-ajasthan, Har-

yana’and Puitjab to work out whether’

y emergency help can be given to Rai-
~sthan, Punjab'and Haryana.

m So far as electrification in the vil-
lages is concerned, some States have

achieved 100'per cent electrification.,

like Punjab, Haryana, Tamilnadu and
Kerala; some are achieving higher
percentage and some are far beyond.
But-we hope that within the next'10
to 15 years, every Vvillage in the
country will tie electrified. That™ is
our plan.

, So far as-slippages are concerned,
"in (“rtaini regions, there have
more slippages in the last one year.
~The main“slippage has been in the
eastern region.  Now”"T have a re*
port that during 1980-*81 in the nor-
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thern region, there had been no,slip-
page, that is'in Punjab, U.P., Rajas-
than and Haryana. S far as sout-
hern “region is concerned, there is no
slippage except ithe atomic stadon.
So far as western region is concer-
ned, there is only the slippage of
one gas turbine. But the slippages
have been basically in tfie eastern re-
gibn which include the place where
we have a weather control system. So,
in the major parts of the country,
there has been hardly and slippage;
and in one or two cases, there have
been minor slippages,”’Tor example in
the western region and in the southern
region.

SHRI RAM SINGH YADAV:
How to reduce the general losses?

SHRI VIKRAM MAHAJAN: 1

am coming one by one. I have noted
down all the points.

So far as the Energy policy is con-
cerned, we have a policy which® we
have,drawn up, which aims ah con-
servation of foreign exchange by lay-
ing less' emphasis oh oil.s That is
the basic policy. I will just read
outr

Accelerated development of indi-
genous conventional sources of en-
ergy, which means' hydro and ther-
mal; development of new and renew-
able sources— for which there is a
separate department now;—restrict-
ing the consumption of oil to the
extent possible; pwnroting the con-
servation of energy by increasing the
effidency of its utilisation.

These are the basic fundamentals
of the new ener”' policy. I have”
never claimed that we have achieved
a state of perfection so Tar as power
is concerned. I gave out earlier a
programme of increasing p(“wer gen-
eration. Similarly we are having a*
two-pronj!;ed attack.  One is meeting
the increasing demands.  The other
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is reducing the gap. We iiave to
reduce the gap every year so that we
eliminate shortage.  For example in
1979-80 the shortage was 16,1 per
cent. It has been brought down to
12.6 per cent in 1980-81, In
1981-82 we hope to bring it down,
to 9 to 10 per cent. Thus every
year we hope to bring down the gap.
And our assessment is that by the
end of the Sixth Plan we should be
able to match the demand und sup-
ply. That is the target. And 1
hope we will be able to achieve that
target.

So far as captive generation is
concerned, we encourage captivc po-
wer  plants, tis a matter of policy,
in industries which are heavy power
consuming industries. We do not
restrict them or say that  they can-
not take financial help from other
sources.  We encourage them having
captive power plants in industries
like steel, aluminium. Even in
industries which arc public utility
services like cement we are encoura-
ging and in fact every industry which
comes to us for captive power plant
is cncouraged. We do not stop
them. So far, to my knowledge,
since the coming into power ol thei
new Government, we have hardly re-
fused anyone if they have asked for
captive generation.

As hon. Member mentioned we
should have a long term plan and I
have already given details that we
hope to generate about one lakh mega-
watt by the turn of the century.
The C.E.A. is the organisation of
the Central Government, and it is
preparing a comprehensive 50 year
development plant for taking advancei
action.  Power cannot be generated
in four to five years. We should
have a long term plan. Thermal
takes five to six years and hydel takes
seven to ten years. We have to
draw up a plan to concise the period
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of commissioning and also at  the
same time to meet long term require-
ments of the country.

Now, so far as Karnataka is con-
cerned, I would like to inform that
our report today is,—I mean since*
last five to ten days—Karnataka is
meeting its requirements. So far
as atomic energy is conccrned, I
think the question should be addres-
sed to the Ministry of Atomic E’
ergy. a*

It is true that many State Electri-
city Boards arc running in losses and
as far as 1 know what the hon. Mem-
ber is saying is correct and th-at is
why I mentioned earlier that a meet-
ling was called sometime back—I
think last month or two months back
when all these Chairmen were cal
led and we gave them certain sugges «
tions. The Fimmce Minister pre-
sided over the meeting. We have
asked them to send their comments
on tariffs, why the returns are very
low and on all these aspects we have
asked for their views, and after they
have given their views, as I said, we
are calling -another meeting soon
after Parliament is over. It is to
help the States which are having no
resources of their own, that we have
drawn a special central sector, and
for example new central projects in
hydel, thermal whichever are com-
ing, each State is being given  the
benefit and to Rajasthan we are giving
special treatment so that the problems
are sorted out and in fact as an em-
ergency measure we have called on
Monday a meeting of Punjab, Har-
yana and Rajasthan representatives
to see how best we can give them
tnore water and more power in this
I>eriod, i.e. the next fifteen days to
one month when the actual crop is
there. So. that is how we intend
helping the State. I hope that more
and more central projects are coming
and we are trving to prevent sHppage«
this year. .We hope that as far
possible we will succeed. 4
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I thank hon. members for giving

useful suggestions. I will examine all
the suggestions.

MR. CHAIRMAN: The House
stands adjourned till 11 A M on Mon-
day.
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is.ai hrs.

The Lok Sabha then adjourned till

September 7, 1981 /BW m 16, .1903
(Saka)



